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CENTRAL ADMINISTRATIVE TRIBUNAL
- KOLKATA BENCH
" (CIRCUIT AT PORT BLAIR)
No. O.A351/27/2015 Date of Order:19.12.2018

Present: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon'ble Dr. Nandita Chatterjee, Administrative Member
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For the Apphcant(s) None e
For the Respondent(s) Mr..§ _‘daj ‘Counsel
, Mr:'S C Mlsra Counsel
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case, it seems thdt the app nt‘does. net wafit to pursue the matter

'anymore Accordlngly, the matter is d1Smlssed for default 1nv0k1ng Rule

15(1) of thex&CAT (Procedure) Rulé‘s, 1087
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